268 Written Answers to [RATYA SABHA] Unstarred Questions

Complaints/representations received by NCST

on police firing in Manipur

2061. SHRI BISWAIIT DAIMARY: Will the Minister of TRIBAL AFFAIRS be
pleased to state:

{a) whether the National Commission for Scheduled Tribes (NCST) has received
any complaints/representations regarding the death of 9 persons by police firing in
the protest against three anti-tribal bills passed by the Manipur Assembly on 31st
August, 2015;

(b) what action has NCST taken on the said complaints/representations and

whether the matter was taken up with the State Government of Manipur; and

{c) what is the response of the State Government of Manipur and the action
taken by them in the matter?

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS
{SHRI MANSUKHBHAI DHANIBHAI VASAVA): (a) As informed by the National
Commission for Scheduled Tribes (NCST), a complaint dated 10.11.2015 had been

received from Manipur Tribal’s Forum, Delhi.

{b) Consequently, NCST sought comments thereon from the State Government
of Manipur.

{c) Tribal Affairs Hills and 3. C. Development Department, Government of
Manipur has informed that Magisterial Inquiry had been ordered by State Home
Department. The Inquiry Officer has reported that the local people and Joint Action
Committee did not allow him to conduct the Magisterial Inquiry. It was further
reported that the State Government was trying hard to bring normalcy in the area

by negotiating with the local people.
Criteria for inclusion in the list of STs

2062. SHRI RONALD SAPA TLAU: Will the Minister of TRIBAL AFFAIRS
be pleased to state:

{a) the details of existing criteria and procedure for inclusion in the list of
Scheduled Tribes by the Ministry;

(b) whether there is an attempt by Government to dilute by amending the existing

criteria, if so, the details thereof;

{c) whether this move of Government will defeat the very purpose of reservation

for the STs as many advanced communities will be included as a result thereof; and



